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Sir,

Copy to

T EGAUH IG coURT AT UWAHATITI
(HIGH COURT OF ASSAM, NAGALAND, M]ZORAM AND ARUNACHAL PRADESH)

No.Hc.vu-8l/2o07l lt SX ) /A
Smti Jayashree Bora,

-lt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Jaspal Sinqh,
Principal ludge, Family Court,
Barpeta.

Dated Guwahati the

Restricted Holaday and Casual teave,

Your l etter No. FCB/ 1 S/Adm in l 2024 l 865 dtd. 03. t2.2O24.

JT.RE IST R

H VII- I 7 o

lt^

1! December,2024

With reference to the above, I am directed to inform you that you have beengranted Restricted Horiday -on o5.12.io2+ and casuar reave on 06.12.2024 and07'12.2024, arong with station reave p.i.i.rlii rili $," evening of 04.12.2024 tiuthe evening of 07 '12,2024. The counseror, ruriiv cor.t, Barpeta, in his absence, the chiefludicial Magistrate, Barpeta and in his .ot"n.u, [n" irJi-n,"t ]udicial Magistrate, Barpeta shallremain in charge of your Court and Office till Vor, ,u1r. - ''

Yours faithfully,

-. tl
sdl -

GILAN E)

)13-1L-z
J",/The project Manager, Gauhati High Court.

JT, REGISTRAR (VIGI I.AN


